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[Shri Santosh Mitra] 
8 Common cadre for +2 and+3 teachers. 
9. Abolition of discrimination bet 

ween teachers of State and Central 
universities and colleges affiliated to 
these with    respect    to    all    perquisites. 

10. Age of superannuation not be 
low 60 years. 
Sir, today a call for token strike has been 

given to draw the attention of the Government 
and if any heavy dislocation in the field of 
higher education takes place, the Government 
will be responsible for it. I urge upon the 
Government to meet the Teachers' 
Organisation and to hear them in order to find 
out a happy solution with a view to avoiding 
any future disaster in the field of higher 
education. 

REFERENCE TO THE ALLEGED 
THREAT TO THE LIFE OF SHRI 

JAGJIT SINGH ANAND, A FORMER 
MEMBER OF THE RAJYA SABHA, 

FROM    DAL    KHALSA—Contd 

 

 
SHRI YOGENDRA SHARMA: "Shri 

Jagjit Singh Anand, Sat Sri Akal. We ask you 
one thing. You being a Sikh, why have you 
directed your pen against Khalistan  and 
Bhindranwale.'' 
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". . . .Don't you know that Lala Jagat Narain 
used to write against Khalistan. You know 
what this resulted in. you need not be told." 

"Do you    also   want to quit     this 

world?' 

 
"If you continue to write against 

Khalistan or Bhindranwale, you will be 
made the target of bullets. Now you have 
only a few days to live. Your well-wishers, 
J. Dal Khalsa, (Khalistan Lehar) Punjab." 

This is the English translation. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): It is an annonymous letter? 

 

 

"We  give  you  final warning, that 
you being a Sikh, become a supporter 
of Khalistan _____ '' 

 
"Support everything of the Sikhs. 

Otherwise you will have to become the 
target of bullets." 

 
"Till  today we have never  failed in any of our    
plans, the plans may be   murdering  anyone.   
You should learn  a    lesson     from    the    
present events so that we do not have to plan 
further murder.   As for the issue   of 
Nirankaris.  the  murders  of  Niran-karis   will  
continue   as     heretofore because their 
ideology does not recognise   Guru     Granth     
Sahib     as Guru ..." 

 

THE   VICE-CHAIRMAN    (DR.    RAFIQ. 
ZAKARIA): It is not signed. 
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THE VICE-CHAIRMAN (DR. RAFIQ 

ZAKARIA): Mr. Sharma, please do not give it 
a party colour. 

 
SHRI    G.      C.      BHATTACHARYA 

(Uttar Pradesh) :   We all condemn. . 
(Interruptions) 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): I will give everybody a chance. 
Yes, Shri Sat Paul Mittal, please be very brief. 
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3   P.M. 

SHRI  G.  C.  BHATTACHARYA:  Mr. Vice-
Chairman, I associate myself with whatever has 
been said by my friend, Mr. Sharma and my 
friend Mr. Mittal. Sir, what worries us is that 
till today the murderers  of Lala Jagat Narain 
and   Nirankari   Baba   have   not been 
arrested,    and  this    is   one      factor which     
is      encouraging these Kha-listan      
movement-walas      to      give all      sorts      
of      threats      and  indulge in all     kinds     
of violence Mr. Makwana should here and now 
assure the House that action will he taken or 
rather  effective     action  will be  taken within  
a  particular time  and  he  will get them 
arrested; otherwise, whatever we say, neither 
Mr. Jagjit Singh Anand will be safe nor my 
friend Mr. Sharma will be safe nor will 
anybody else    be safe.    The crux of the    
matter is that the culprits    in the    murders of   
Lala Jagat Narain  and the Nirankari Baba 
should be arrested    at any. cost. 

With these    words, I condemn    the threat 
given to Mr. Anand. 
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and myself belong to the same organisation, namely, 
the University non-teaching staff federation. Sir, I 
was surprised when I heard this. The question is, 
where are we going? In the first place, I condemn 
this sort of attitude, sending a letter threatening him 
with murder. Secondly, this raises a very vital 
question, namely, the disintegration of the country. 
This move will only help the forces of disintegration. 
I do not know why the Government is sitting silent 
and tight. I do not know why no action has been 
taken yet. I would strongly urge the Government to 
take immediate action. Once they allow such things 
to go on, the forces of disintegration will be 
strengthened and they will become successful. That 
is why, I would suggest that such moves should be 
nipped in the bud and action should be taken. 

 
 
 

 
 
SHRI V. GOPALSAMY: Sir, we. Members of 

this august House, know pretty well that Mr. 
Anand is an active politician, dedicating his work 
for the cause of the downtrodden. He is a known 
Parliamentarian, of course. I would like to say here 
that any such move by this terrorist group has to be 
condemned. I condemn this sort of politics of 
violence in no uncertain terms. Unless such moves 
are nipped in the bud, no politician can feel secure, 
particularly, those in that Region. Therefore, Sir, I 
would like to associate myself with the sentiments 
expressed by other hon. Members. 

SHRI     AMARPROSAD       CHAKRA-
BORTY (West Bengal) : sir, Mr. Anand  



 

SHRI PATTIAM RAJAN (Kerala): Sir, I 
share the feelings expressed by the Members 
of this House relating to the threatening letter. 
When we discussed the Khalistan movement 
in this House, one of the Members from the 
opposition pointed out about the failure of the 
law and order in Punjab. Now the people 
connected with Khalistan movement have 
started individual assassinations. When they 
murdered that leader, that freedom fighter 
Lala Jagat Narain, at that time also it was 
pointed out that the accused was released by 
the Government itself. Of course, this is a 
political matter and I do not want to go into its 
details, but again they have started threatening 
other press people. 

He is an editor of a well-known Punjabi 
daily, I would like to request the Government 
to take it seriously and see that the danger is 
nipped in the bud. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): I think I would be failing in my 
duty if I did not share the anxiety felt by all 
sections of the 

House about this threat because this threat 
does not seem to be a threat to an individual, 
though that individual happens to be a 
distinguished colleague of ours, who has 
made invaluable contribution to the 
proceedings of this House, but as Mr. Satya 
Pal Malik said, it is a threat to secularism and 
to national integration. I think it would be in 
the fitness of things that the Home Minister 
should respond to the feelings expresses by all 
sections of the House. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
YOGENDRA MAKWANA): I understand 
and appreciate the feelings expressed by all 
the Members of this House. Sir, Mr. Anand 
was our esteemed colleague in this House and 
his contribution to the House has been great. I 
will request the hon. Member, Mr. Sharma, to 
pass on the letter to me so that I can write to 
the Chief Minister of Punjab to provide, if 
necessary, security to Mr. Anand and also to 
take necessary action... 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA): You may also ask the CBI. 

SH
RI    YOGENDRA    MAKWANA: .   .   .to   
investigate  about  the  writer of the letter so 
that necessary action can be taken against 
him. 

THE VICE-CHAIRMAN (DR. RAFIQ 
ZAKARIA):   The other point that 
was raised is, restlessness seems to be 
gripping the minds of those sections of 
the people who are opposing this movement. 
Therefore, the Government should give them 
protection. 

SHRI YOGENDRA MAKWANA: I will 
convey the feelings of the House to the Chief 
Minister and ask him to take care of all the 
feelings which have been expressed in the 
House. I will also ask him to take necessary 
action so that nobody's life can be in danger. 
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